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MINISTRY OF RAILWAYS
(WESTERN RAILWAY)
NOTIFICATION
Mumbeai, 15 July 2025

S.0.3324(E).— In exercise of the powers conferred by clause (6) of section 20F of the Railway Act, 1989 (24
of 1989), (hereinafter referred to as the said Act), the Central Government hereby appoints ‘the arbitrator’ mentioned
in column (2) of the Table below to perform the functions as such authority under the said Act, with effect from the date
of publication of this notification in the Official Gazette, in respect of the special railway project namely, Borivali- Virar
5™ and 6" Railway Line under MUTP-IIIA on Western Railway, in the district of Palghar in the State of Maharashtra

relating to the districts mentioned in columns (3) of the said table for the execution, maintenance, management and
operation of such special railway project.

Table
S. No. Officer Districts
(0 @) 3)
l. Additional District Collector, Palghar, Palghar
Office of District Collector and District Magistrate, Palghar.

[F. No. E-25840-27]

MUKESH KUMAR, Chief Engineer (Con-I)
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